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NUTTNIQAT*ON

VTHF MIHLMUA WKGES DQDH& AND NAGALR IIAVYERIT
L Hulaﬂ 1970, -
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vﬁon$DM/L&N/18k=,fx‘ “\.

o
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_ ' RULE! -
b CHAPT et .
PILIMITARY,

~1¢_ﬂhort title and axtenti~ Fadda-and-Hngng-Herall,
5{?) Thege. rules may. Lo called tnlndra
N navell Minirun, Yagos loe, - 1370,

f(Q) Tbey axtend to the wvhole of the mntien Tﬂﬁrih:“v a5
. Dadra and Hagnp Jnvell,

and Hogrn e

R
CInterpretatlongge ' ' : ' %
w5 thago raleos, anloss the conbext othorylss i
| K2} Tact' maang the

roqtilrey ,&
Jdnloun Yegea Act, 1944,

(b) ' Authority! wosns the authority aevelintod undap {
aubepeotion (1) of gectlon 20,

A
(0) "Board maang the Advisory PBoard appointod uader |
| zactlion, ’

»

{a) 'bhnirmwn' meang tho Chatyanan of tha el b

EToYi's |

‘Basvrd or the Comittoe, ng tho cuge may Ba,
gppointed under gectiony D

-

__vlauﬂa (a) of subegaction (1) of section 5 and
1n91uaws i subncauwifuoe anpointad unlur Lhot

iy f”i“'saatlona

{f) " Form’ meany n Form nnnended to thane mMmlon, e

-.(g) Mlovermment' monans the Adadulstrator af the -

don
Lo Ltory of Dadra and Magar avaly appointad by

the Prosident of Indln uanv qeLL*>n
congtitution,’

(1Y *Tnoprctor' weans s porson sppolntad ny Insvestop

239 of they

(ﬁf\w ,undur zactlon 19 and lncelvden u Chial Taspactor, 7

|

\ | _ - - | oo/ o
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) S Tagiaterad trada uilen' meang &_traﬁa erien
roplstored witor tho Yndian Trado Unlona Aot
1925 and ' . | "

{j) tssciion? mQan« n sectton of the Act, |

(k) '""leador' mennsg o parzon qualt Led for auuﬁmsicn‘
to practico in the Couwvrts in tha alon Tarrltory
of Dadra und lngey Vavell to represént the
cpartins.

.

CHATTT T

HEMDEUGILP, M FITHGE AUD SRS i T POATD & oM,

AR b

3. IﬂzmmgtmghfL\e of the neabiors of s ceomnllfgge:
The terms of tho offico of Lho warbera.efthe commi-
ttes ghall be such sa in tue onluien of the Govarnmoeat
are\nnaeﬂﬂqrv for 2conlabling *ho onoulry info the cohi 1»[
agd employment conaernsd and it Joveriiont wmay, at th;
ting of the concohituiion of tun commltbee, Lix such tarng
and may form-tiae Moo time oxtond Lhen an clrenagigraay
nay requira,. ,
L, iﬁﬁgﬁgﬁﬂgﬂfipn_cf newlinpa a7 kg hinaad,

1o Bave as otherwlss exprogily pravided in Lhooo,
rules,; the term of offlca of o non-official member of
the boaxd shall he two yearn cowencing from the date ol
hiz nomination, : :

e :
Provide:? bthat gnch mentsi shall, notylthstandlng thedt
b 2 '

LRI

rypiry of the seld nordicd of two yaars, continue Lo hnl&?zw-

offlce untll hio succaegsor 13 noalnatod, i

2. A none-offietnl manbara of the Leicd nouinated to e
111 A gasual vacaney shall hold ofClen for tho ruﬂniuinig
period of the term of offico of tha meabsr in whoss ~Euc55
he 1{a noninated, |

3, The of"lelal meabers of Sho Y=rd shatl hold

i
.

during tho nloagurs of Lhe Gorerpnpaeni, g?f
e Travelling allowmnefs.

A non-afftolsl wirere o fho setethton o 1huTanahﬁ
giinall e andtlod o s Lreavetting nad ol lom w18 o "

-

for any jonrney ros oruand Ly e S econdoctlon ol 5

daties g auch aonbhopr ot ‘1;1/)(! ratien ol osubinet Lo Cho
<At ; ‘ . "
ondlblons auplleatlo Lo an ol “Lear btu the rival prods
Iafd duun b'&f thi Govaraaaab o t‘._i‘gj}j} v Hlin.

®
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(1) 'he Governuenl muy anpoint o Socretary Lo tho
Commiwtoe or the board, and ﬂuch'uthef atafll as ho
ray thilnk newessary, nhd may Iix the snlarles and
allowances nnyablae to them and svacily thelr conditlona
of gorvica, ‘ ‘

{2) (1) Tho secrotary. shall be tha chiol oxecutive
of fienyry of tha commit.eep or tho board, as the cnse may
ba., Ho unny attead tho mﬁetinga oflﬁuch Commltton, or
board but shall not be entitlierd to vote nt guch mretings,

{11} The socretary shnll asaist tho chatrmnn in

_convening weatings and ghell keop a recerd of the

ulnutes of soceh meatings and shall take nocassary
neasuras to carry out the doclsiong of th% committaq
or the bosard ag the case way ta,

7o Eelbiity for ronominption of the Menbers of the
coaaittee ant the Honrdi-

A eutnolng wember ohall be allpgible for r¥onls
nation for the meabarship of the Commlttoo, or tus RBoard
oy lech ha wing manbelr, |
8. Hesignation of thg Chal eisrLfnd Megborn of tha
ng%iﬁﬁa@ and _tha Noard and £100ine of aagunl veenpneles.

e A membar of the Coanralbtas oy the Bonrd other thon
the Chalrman wmayy by glving notlce in writihg 1o the
Clinlpaans rosign bl weubershlp. _

2, Tho Chairunn may resign by loettor addvesned to
thie Govornmont.

3= Mhen'a vacaney occury or ke likedy to ogeur in tho
menbershilp of the Comvltiee, or the Board, the Cualruaag
sball Ismediately subsit a reporf to tho Covarnmant.

The foverment shall than take shang to F11L tha cooanoy
aforeguld. ,
9. Gzpaatlon_ondrestoratlog ol peubersbiipg.e
Te T a menbsr of the Comeliten, or tho Doord Talle
Lo att three consacutlve meelings. he shnll,; subjeet '
to the drovigion of mabernle (2), ceasp to be o aembpr b
therrol, |
R\ perEoIly vho coamad Lo b o wenbor undar 30l
eitlg (1), :H;r';‘.l.'L oo othven tnbinatlon of guch cornnbllon
by o lab'cr gent ta him Yy vopgbeiored vost githin a
period of riftern duyg {rou fhe Jdnke of sueh ecssatlon,
The katter shinll todlenta thab LY ha Anglecg restorstlon

af” bln menbersiing e nay oonly thorsSora ;
o gt/
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within s period of thirty days fdfrom the recetnt of
guch letter. Tho apullcntion for reatoration of memberu%
stip, if recalved whthin the wald periods., shall b0 ;
placed hsforsg the Coumltteo or the Berd, ng the cnge 'ﬁ
msy be, and 1 n‘mﬁjoflty of mewrbors pregqnﬁ at the ﬁ
noxt meeting is satisfied that the Beard, as the cass ' .
may bo, and if a gajority of uembers eresont ot the }
fiaxt meoting is sfntisfled that the reasonas for fallure|
to attend three conasscutive weetings are andequats, the
mamber shall be restornd to mambarshin immédiately uftal

a reaolution to that effedt iz passed. |

Disgualification.

k//p 1e¢ A parson ghall be dlaqualified for boing nomluntd
as, and for being a member of the Comsittee or Ui Hvugf>“
ag tho case may be. )

(1) if he 1g doclared to bo of vnsvund wind Ly
aonpstent court, or

I
I
i
!

(11) 1f ho 1g an undischarged insolvant, o |

{(441) Lir before or at'ter the comasncement of thao '
Act, he has been convicted-of an offrnee Lnvoluing
moral turnivuia,

5F

2. IL any quastion swiagng whathor s diaqualtCienide
hag bean lnchrred nudor gub-rulo (1), the dentislon of
the Govermuont thoroon shnll bo fionl.
11« Hostingg,
The Ghalrman may, subleoet to thae provigionn of mq}?ﬁ-\
12; call & meating of the Committen or thoe Roard ag L™
case may b, at any L1 e ho thinks £it. '
Yrovided timt on a roquisttion in writing frow noi
less than one-haldf of the mowbors or noet togs than
two thlrds'of the redprosontotlves of tho ouployers o
of the smployenv, au the cauo mpy buy, Tho Chadront whall
enlll a meating within aperiod ol fiftaon dove frow Lo ¢
date of rwcéipt 0 gueh proguloil Lo, .
12, _lgblea off Mogtings, . e
‘The Chulrean sholl e the dato, Lime and nlnee
every meeting and o nobicea In welting contaiulng iy

afors.antd npnrtleolnrg qlong with o 1iat-of buaginesa to;
L annducted al Uho macbings I

g

hall bs aont te opeh mewbe
Dy reglatersd nwoat at luast LLCY0on dnyn heforo tha date -
fi-sd for asuch wonbing. v

sat/f =
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17» Praceedingg of ru» M B3 L e - i
(1) The proce-dilngs of' aach. mertlnp“whow;ng g
ALIA the nomes of the wambera present thar at ohall
foryarded to eanch mamber and to tho 1ovornm
-soon aftar the nooting us pouﬁibl@ Hﬂd in anylc“uaﬂ
Jot less than geven days, hefore tha Ao L,uueninhu
(2) The procgedings of outh maating Bhﬁll bw
cenfirmed wlth such modifications, Ll nnyw¥as muy b
considored nedesonry at the next wesbinge QN;J; , |

cuapwin TIT, B \

APMONTIHG QIF WEITNNS3Rg wv THI COMi s AND TH" anwu)
‘ AND TrunucTIoy o Uo““i*d q.

18, Sungening of vilheas aud vroguetion of doomionty.
(1} A Conmnliten o thae Donrd nny ﬂu"wuanuly ﬂﬂ'”HJJQ
to appear as a witnoss in the coursa of an anguiry 3

Sich sumone nay ragqulre a witness to anuong vefore

it on a dnte sphocelfisd therain 2nd to nvnduoe-any'book

Panera or othier documants and things In Hisﬁbﬁéw@331ﬂﬁ
'or under his control colating in ARy mannnr to m:a E
anauliry. | o }

(2) A sumnn undaer sub-rale (1) cay be a&ﬂbua;ud |
to an tndividunl or an ormnnlzatlen of umoloyérn 10 a‘
rngistered *rade union of worliers, o i

{3) A suamon undar thils rvule may bHe gorvad, .

(1) “n tho case of an Individoul, by bulng dﬁllvvi

e

(L1) In tns vasgo of an euployers ovgxnlzuhion or
rogistered trando unjon ol workers, hy being duliv*r d

or gent to him by rerstorﬁd noat. . : {“;}
2l
|
I

or gsent by rexlastored post to tie secrotory op oLhﬂr t
erinelpal offlcer of tha orrnnt zatlon or VuLuu, ag tho |
ag ney be. | | ;

() The provisioun of "he Cods Uf.ﬁlel srocedirg |
1908, rolating to Lhe I

Sunironing and woloresrmont,
the anpoaranece ar

wiltngoyeyg and the ﬁ'ndnctioﬂ af fvw l
doctagnty ghell, 30 B Car as ooy bo, annly o
bafore a Cornlthtae op Lhe Noard,

(52 A11 boaliy,

or . |

O procaedin
Rapers shd other joeynenta or thing

aunmiong noddel snb-aoccehion (1) wny Ve inaneoted by the

‘1
wnui}?ﬁ(“’

! .

[

producod heford o "ommtites or the Bonrd Ingursuange mi"a

B Al s

:
f
1

ot 7
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"ordor ilu this Loholf.

ed to accouvnt, wirere guch dannge or losy tu Afrovetly

w8/ ' : .LN&ﬂ j
. . .
whichi hig omploymat ta taraineted. |
(111) The wages of an eunloyod perqon,#shalljba
paid to him without deduetion of any k rpact
of those wuthoprlipd by or uudar tliege : ru o
Bxplanationi« ' o
Egory payumant mada by tha cunlo;np, urwon to =

the employsr or his agant shall, for fha‘nurnegaa

of thege rules, be douded to ba k! daductiou from
WOEOD.- : f ‘

{(i1v) The umployﬂr ahmll dldnlny in a LDHﬂUPiLUHH‘
plase at or near the mailn enbranea of %ha EnbiiQHu!

nonk, n notics in Tnjlish, Sujaral 1, dulnthl -and l’w
in the 1nnﬁumgn sponkfydng ol tug Mnloritv uf tha P
porgon aemplored thorein, speollying lha dutuJ G \ o

which wagos will ordinarlly be ypald, Lh@ daten
on~whiieh-vageo-whtdk a0 Jppo*zlod balng nut ﬁnrli*r

than the expiry of two wmontha from tho dwtqp an Lo
which snch notlce s displayed. R o

| ! &
1

(2) Deductions from tho wages of a rerson cunloy«
ed in scheduled smployiasnt nay be cf ofie or noro

ol the following kiﬂdup HAMGLY § L
(1) finas in rospcot of guah acta and onlsslong i |

on the vart of tho ownloyrd vemo'ns ng way ba |

soccelflod by the Govornagnl Dy poneral or opeeiad i

(i1) dodnctlions for aboonce From ubye B 1
(414) deductiong for denape to oy logy of Salelitis
axvrossly sulrosted to the suploysd porson

cuntody, or o Logo of uoney Cor whieh he W rogoilre

ntirlbutable to hite nogisct oy do¥auli,
{(Av) deductlong for paywioiba Lo Cusnerabiva
icelatlen noproved Ly the Guvorretd

o oy houas o
snesomadabion mppilod by “he awployace of by thn
LGetomnent or nny bousing boaed geb ,g

Tty mdy

law For the tine Delngg An foreo {Whathor tho Hova -

ot or tho Boord Lo the enploj sy or nob or nny
othar anthority arcazod i the

o e mi

Dumbiond of guhaldl-
£lig houno accorraainlion which

in thin bahnlf by Lhe i.mrl,a
O "Lelal damabia,

way Lo gree L ad
he notUfieallon fn tho

A
[ )
wﬂ.})’"‘

&
for 1
7
}
1
|
|
|
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l
|
1
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(3) Any yporson deglrogs of tmpoedineg o fine on
an exployed pergen or of making a deduction lop
demege opr loss of goads cavnsed by him,; Lhall axpind
to lm din writing tho uct. or arilenion or tho daunig
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\, 1) Tvery omployrr shall ;nﬂ' the sipnabure or |
. bhunb-lmpregzton of avery nvvqon omployoed onthe

" wnge booka at the tine ef the payment of wagea. |
C U/ (W) Entrles 4n the wage vooks and wae slips R
""'3ha11 be authanticé%ad by ths'amoloyar Or Ny NRPBLHD
o uthO“LSGd by hin~in thhs bnhulf.
g (5) A mustsr roll ghall be =aintalned by every
'”femployﬂr at thae work soot or theprimeipnl office
j"tﬂ-mchod to Lt aud kopt in Pora ¥V oand Lt oegh:nll he
vwriten up every dny on which work L1s serforuod,.

Notmse In the c¢ase of a plantnuton, the eatote wlll
' be deemsd to be tho work-apot but the emmloyor
“shall m&ﬂ@ the reglaturs avalloable for inspegtion
. b}r- the Tnsvector nt the nclnal dlviglion or nlago
of work 1n “ha estate, LI go requirad,
29. Gartain dogrmanta deemad to by lnintatvped

upder _the Mulopg, ‘ .

Where the Chiefl Lngnoctor 1a of tha opinion that ;
.. any reglster maintuined ss narb of the rouvine of !
the schednled smploymant or wider any other enactrent
" givug 1n‘rnspnct o guy or all of tha enployear 4n g
 gehedulad ennloyment, the narticolars required Tox
“the enforeement of the Act, he way by order in urite
in direect that gsuch reglster shall, to th- corrasc~
ondiny aoxtent, be nuinteined in the place of and bhe
treatad ‘as the reglistor roguired under whoza rilog
in respect of thﬁf achedulod onploymont,

Tho reszlotsrs, records and noticen maintained -p
exhiblted vndoxr the provlisions of these r lasg shall

always ba avellable at or as noar as ~racticnble,
ta the HLL@ of oumloynontand qhuli he nrot-aesd op
caugaed Lo he *rod:ocd for ins fcetlon; st 9l) reasobes -
able fmurs by any Thaoo n+u1 Yqudne Jurta'iotblion
ovvr tha catabliatinent.
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